
Special G ran t to  K erala

5214 SHRIMATI BHARGAM 
THANKAPPAN will the Minister of 
FINANCE be pleased to state

(a) whether Govei nment are considering 
any proposal to give special grant to the 
State of Kerala, and

(b) if so, the amount proposed >

THE MINISTER O t SI ATE IN TH* 
MINISTRY O r  FINANCE (SHRI K R 
GANFSH) (a) No Sn.

(b) Does not arise

139 Arrest o f MAY

i s  la  hr*

CALLING A l l L N l l O N  TO  
M ATTbR O b  U RG EN T  

PUBLIC IM PORTANCh

R b p o k tk d  A k k k s t  01 I h k i i  S u m  t o y  
01 Tiiji D e l h i  U v iv ti< ‘» n \  <n 

G h a i o i s  <« D is n u n i  T1NO 

H a s h is h

SHRI JYOTIRMOY BOSU (Diamond 
Harbour) I call the attention of the 
Minister of Home Aftairs to the toiiowing 
matter of urgent r^blic importance and 
request that he m ty make a statcmtm 
thereon —

Reported arrest of three students of the 
Delhi University on May 3 1972, on 
charges ol distributing hashish

THE MINISTER Of STATE IN THE 
MINISTRY OF HOME AFFAIRS (SIIUI 
K  C PANT) Sir, On 2nd May, 1972, 
on the basis of information received, the 
Police of Tilak Nagar Polite Station stopped 
two college students, Shri Yogeshwar Dayal 
and Shn Anup Kumar Sharma coming on 
a  scooter on Jail Road Charas weighing
2 7 kg was recoverd from them A case 
under section 61 of the Excise Act was 
registered at Tilak Nagar Police Station the 
same day On interrogation the two students 
stated that they had obtained the charas 
from Shn Lokendra Singh, another college

5, 1972 Delhi students for Jprug 140
Pedalling (Ca )

student The house of Shu Lokendra Singh 
was theieupon raided but nothing incrimina­
ting w«*s recovered Shn Lokendra Singh 
was also ai rested and on interrogation it 
was learnt that he had obtained this charas 
fiom Shn Chandrashekhai Yadav, a college 
student and a d o st friend of his

SHRI PJL )0  MODY (Godhra) Is he 
a Mcmbtr ol this House ?

SHKi K. < PAN! You a rt mixing 
up n unes

SlJRi PH OO MODY Iw j ol them

SHRt K C. P \N T  Sometimes one 
person looks likt iw> }

Shri Chandr ishekbar Yadav had been 
itsidmg in Hit College H istel but had to 
vac ite it about i month ago due to non 
p a jm e ito f  dues Iheieafter Shn Chandra- 
sliekhar ^ adav i said to have givtn this 
tharas to Shri Lokendra Smth for safe 
custody and turthcr disposal us the former 
was not willing to keep it at his house

Shn Chandrashekhai >adav is reported 
to have gone to his home at Bhanas 
(Rtwari), District Gurgaon A starch party 
was sent out but he could not be located 
T urthcr information will be available only 
on his arrest and interrogation

Su although this was an. isolated 
instance m d there is no reason to believe 
that college students in Delhi have taken to 
diugs m a b it »*»y or tl i t  drug pushers are 
exploit ng a new market, Government have 
been fully alive to the problem and will take 
all neccssary steps to prevent the spread of 
drug addiction among the student com­
munity The problem has to be tackled 
both by administrative measures and by 
educating the students regarding the ill 
effects of drugs on (heir nund and health 
The Delhi University is closed at present 
and only a few students are residing in the 
hostels The University authorities have 
instructed the Principals of colleges and 
wardens of hostels to keep a  strict watch 
and to report any ease of use of drugs by 
students to the University authorities and to 
the guardians involved. The University 
authorities also propose to hold a meeting




